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Hqag, 27 7%, 2026
TS (Gere) A aw 2008 it &1=T 20E F I8

FT.3T. 2686(37).—F= 1T TLFHTT 7 ¥F A=A, 1989 (1989 FT 24), U Yoo (Herra) srfarfaaa
2008 (2008 =T 11) (o THH THF THTT I ATATHAH gl TAT 8) T &7 20 ‘F AT ITLTT (1) F T
STTEY, ST o TISTT, STETLT 0 ||, @ 3, IUET (i) arE 25 S[ATe 2025 H TRTTd Jd JERTe 6 o
HATAT (Yo dTS) T ATATEAT Teai F1.30. 3444 () aTE 23 FATE 2025 (5 207 ok 747 356
ATEAAT FglT AT &, T Ih ATTLAAT | IUTHET ALAT § AR TS STHT Fl, AP ST % JIqqT
1ot § e Yo TS St ‘et - Fine (THT IaqATS TAR) TS TS WwadATSe [HoTad, dqee,
T ST THATAT o (o710 yuferd g, UHT SO &7 SToT9 e & erd =l =S i of |

3T, ST ATAAT T A1 I<h ATATAAR a0l o1=T 20- F Hl ST (4) F T IHF qFH= =0
FATT “T. IAEATH” 3T ‘T, AThga’ § a0 5 7ga¥ 2025 FT TR T 7247 =7 |

ST, FIS ST I Aol ¢ ¥ $i¥ 39 9 A= FohaT 7147 8 T9T 9e7 SIteraht<l gy qaqar sasl
T X fRTr U g |
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3T, 3 AT T =T 1T 20-T 3T ITLTIT(1) o ST H FeAT ATTIRT 7 SAAAT [TATE hia T TLHT

T YT # AT 2 |

A ST HiwT TLHIL, TETH VTR | 376 ATE o TTH Z1 I ST I AT+ it g1 20(3) Fr
STLTIT (1) AT V& AFATAT T TN Fd g0, T S0 FdT g Foh 389 IuTaes gt | fafafase i
&tk AT o for s7fSre i sty |

3T =g T, e AT 36 ATATRIH Y &mer 20-3 FF ST (2) F SAETOr § a8 A0 T g
TS H 26 ATSGEAT F THAT g 9% T80 U7 et o fAfafdse oquft 7+t S & a0 g
FaT IR § iR =9 & L gr STy |

ATLAT

ATY ST & JGTHTA oIt F AR ST o6 S BT, TAH TTIAFT TATq ST IIEHT (FHITI)
T Tohed JIqaTd, & A [FAT I TRATSHAT “qgt — Aiee (AT JTTHTS THR) 78 FSIST WddATs” &
for srfSia i STAaTAt iR T @31 A1 39 T | e e 56 TR g

. " 712 %
g, | SoaeT | e 712 % SAqER ETRH FT | qGQT AER T ST
*. ;RT;T ;:Tq g T e qARA (%TT{)
(3.3T.) T
1 gfaor e Few 95/1/=t 1.06 0.34
2 HATH HISH T haH 95/1/= 0.44 0.21
3 THAT WIS FTH 95/1 0.56 0.26
4 9T gIATS: Fad 95/2/a/1 0.30 0.16
5 ATLHOT AT FhgH 95/2/F 0.31 0.16
6 :E;;ﬁﬁ:ir_;iﬁ;q 95/2/= 0.53 0.22
ATETE T FaH, T
7 TIET F&H, Fo T 95/2 0.72 0.20
8 § THAT AT FTH 94/4 1.28 0.10
o] s 'E E AT T 93/1/% 134 0.07
10 3 HSTT ATCHTIH g 93/1/a 1.01 0.22
11 FTAT =T Fad 93/2 1.60 0.07
12 T ATFSLd e 93/3 1.60 0.35
13 e TSIt e 91/2/=x 1.32 0.09
14 AT QT FhaH 91/3/ 0.73 0.06
15 [EEEASEECREKIEE] 85/1 1.12 0.04
16 T ATLAT fors 85/1/=1 0.49 0.16
17 HATT SIEqLTd FgH 85/2 1.85 0.02
18 ATYT AT 1972 86/4 1.21 0.10
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86/3/31
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0.01

22

AT T 1972

86/2/51

0.77

0.12
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0.01

24
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77N
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0.33

25
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977 T97T 1. 975 s STewT
ETA IS

77/2%1

0.67

0.02

26

Gil"idilcl YA A shaH,
FTAT ATHeTa e,
Gil"idilcl YA shqH

74/3

1.50

0.06

27

qefter Feaaa fog

75/1

1.41

0.08

ESREIPIESER U

28

IREISIGIPIESERFE

75/2

0.35

0.34

0.04

29

YT 20T FeH

75/4

0.60

0.02

30

I A2 FaH

75/5

0.60

0.02

31

g F=re g, afHe
ER RS ECIUEM S EICIEY
FAE TTANL, ALHIT AT
REGIUE EEICRIPE]
TAETTL, ATTF AT
TN, FHAATS, (AaT
I, TATTS aTHT FTdb,

LT AT TIERTE, HRar
TIAAT TR AE,

THRET FEHAT TNA

70/1

0.86

0.01

32

T e Tgare, i
AT AT, o Fam
Teamre, Tt foea
CIEETAE]

701/t

0.46

0.02

33

I AT TaqTe, e
AT AT, o Fam
CELIEIES

70/1/=®

0.33

0.03

34

foraTst g fase

70/2

0.96

0.04

ST A eI

70/2/s

0.95

0.11
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35 e g wed 71/1 0.83 0.03
36 T AT F&H 71/4/31 0.69 0.02
- 31.47 3.89
(3.37T<.) (B.8<.)
[®T. 5. G197/Wardha-Nanded/Marlegaon VIg/20E]
AT THT AT, {ET TATHAF ATIRIET (FFHTT)
MINISTRY OF RAILWAYS
(Central Railway)
NOTIFICATION

Mumbeai, the 27th May, 2026
Under clause 20E of the Railway (Amendment) Act 2008

S.0. 2686(E).—Whereas, by the notification of the Government of India, in the Ministry of Railways
(Railway Beard number. SO 3444 (E) dated 23™ July 2025 published in Gazette of India. Extraordinary, Part II, section
3. Sub-section (i) dated 25™ July 2025 (hereinafter referred to as the said notifications and issued under sub-section (1)
of section 20A of the Railway (Amendment) Act, 2008 (11 of 2008) (hereinafter referred to as the sand Act), the Central
Government declares its intention to acquire the land specified in the schedule annexed to the said notification for the
purpose of execution, maintenance, management and operation of Special Railway Project, namely “Wardha- Nanded

(via Yevatmal Pusood)” New Railway Line in the district of Yavatmal in the state of Maharashtra.

And whereas, the substance of the said notification was published in daily newspapers namely “Dainik

Jansangram” and “Dainik Lokdut” Dated 05 November 2025 under sab section (4) of section 20A of the said Act.

And whereas, no objections were received and the same have been considered by the competent Authority

accordingly orders have been passed.

And whereas, in pursuance of sub-section 20E of the said Act, the competent authority has submitted its report

to the Central Government.
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Now therefore, upon receipt of the report of the Competent Authority and in exercise of the powers conferred

by sub-section (1) of section 20E of the said act, the Central Government hereby declares that the lands specified in the

schedule annexed hereto shall be acquired for the aforesaid purpose.

And Further, in pursuance of sub-section (2) of section 20E of the said Act, the Central Government hereby

declares that on publication of this notification in the official Gazette, the land specified in the schedule annexed hereto

shall vest absolutely in the Central Government Free from all encumbrances.

SCHEDULE

Brief description of the land to be acquired, with or without structures, falling within the Special Railway

Project “Wardha- Nanded (via Yevatmal Pusood)” New Railway Line in Umarkhed Taluka Dist-Yavatmal

Nagri section under Dy. Collector (Land Acquisition), Road Project Yavatmal the district Yavatmal in the

State of Maharashtra.

Total e
Land Name Land Acquisition
Sr. . Name of Landholder as per Survey . area as
acquisition | of the | Taluka Holding area
No. . 7/12 No. per 7/12
Caseno | village Method (Ha.)
(Ha.) .
1 Pravin Kisan Kadam 95/1/A 1 1.06 0.34
2 Kailas Bhaurao Kadam 95/1/B 1 0.44 0.21
3 Prameshwar Bhaurao Kadam 95/1 1 0.56 0.26
4 Shankar Haribhau Kadam 95/2/B/1 1 0.30 0.16
5 Narayan Nana Kadam 95/2/B 1 0.31 0.16
Yashwant Dnyaneshwar Kadam,
6 . 95/2/A 1 0.53 0.22
Chhayabai Dnyaneshwar Kadam
e Nandabai Pandurang Kadam,
o g 2 | Swapnil Pandurang Kad
apnil Pandurang Kadam,
7 = 5 £ |0 e 95/2 1 0.72 0.20
g = ‘g Sachin Pandurang Kadam,
<
3 = = Varsha Sunil Mane
8 Prameshwar Bhaurao Kadam 94/4 1 1.28 0.10
9 Bapurao Gangaram Kadam 93/1/A 1 1.34 0.07
10 Sanjay Atmaram Kadam 93/1/B 1 1.01 0.22
11 Vaishali Anandrao Kadam 93/2 1 1.60 0.07
12 Pawan Anandrao Kadam 93/3 1 1.60 0.35
13 Digambar Ramji Kadam 91/2/A 1 1.32 0.09
14 Kailas Dadarao Kadam 91/3/A 1 0.73 0.06
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15

16

17

18

19

20

21

22

23

24

25

26

27

28

29

30

31

Vivek Jagdevrao Tawade 85/1 1.12 0.04
Datta Maroti Shinde 85/1/A 0.49 0.16
Santosh Jaywantrao Kadam 8572 1.85 0.02
Avadhut Maroti Shinde 86/4 1.21 0.10
Narayan Shamrao Shinde,
Digambar Uttamrao Shinde,
i 86/3 0.47 0.09
Narayan Shamrao Shinde,
Rangrao Shamrao Shinde
Rangrao Shamrao Shinde 86/3/A 0.30 0.01
Avadhut Maroti Shinde 86/2/A 0.77 0.12
Sanjay Atmaram Kadam 87/2 1.01 0.01
Jaywantrao Bapurao Shinde 77/1 0.90 0.33
Lakshmibai Shankar Shinde,
Vinayak Shankar Shinde Apak 77/2/C/1 0.67 0.02
Aai Lakshmibai Shankar Shinde
Anandrao Gyanbarao Kadam,
Vaishali Anandrao Kadam, 74/3 1.50 0.06
Anandrao Gyanbarao Kadam
Sushil Vasantrao Shinde 75/1 1.41 0.08
Vijay Natharao Shinde 0.35
7512 0.04
Shivaji Natharao Shinde 0.34
Deepak Chandrao Kadam 75/4 0.60 0.02
Amol Chandrao Kadam 75/5 0.60 0.02
Siddharth Kacharu Navsagare,
Anil Kacharu Navsagare, Jijabai
Kacharu Navsagare, Laxman
Madhav Navsagare, Vilas
Madhav Navsagare, Ashok
Madhav Navsagare, Kamalbai
i . 70/1 0.86 0.01
Digambar Barade, Ratanbai
Vaman Kable, Suresh Madhav
Navsagare, Sangita Sunil Ingle,
Varsha Sangdip Barade, Sunita
Buddhaprakash Lokhande,
Sangmitra Vasanta Bagul
Gautam Shravan Navsagare,
Milind Sonaba Navsagare,
70/1/= 0.46 0.02

Sumedh Sonaba Navsagare,
Dipali Shilratna Paikrao
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Gautam Shravan Navsagare,

32 Milind Sonba Navsagare, 70/1/= 0.33 0.03
Sumedh Sonba Navsagare
33 Shivaji Tukaram Bijore 70/2 0.96 0.04
34 Sanjay Tukaram Bijore 70/2/= 0.95 0.11
35 Kisan Hari Kadam 711 0.83 0.03
36 Dnyaneshwar Narayan Kadam 71/4/= 0.69 0.02
31.47 3.89
Total
(Ha.) (Ha.)

[F. No. G197/Wardha-Nanded/Marlegaon V1g/20E]

BHUVNESH KUMAR GUPTA, Chief Administrative Officer (Construction)
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